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of the Board of Editors, History of the
Freedom MoNement in India and a nominated
Member of this House from 1957 to 1968. For
his services to the nation Dr. Tara Chand was
awarded' Padma Vibhushan in the year 1970.
He was a highly respected Member of this
House.

Shri Krishnakant Vyas was born in 1910.
Shri Vyas who started his career as a
journalist, was correspondent of several
Hindi, Gujarati, Marthi and English
newspapers. He took active part in the
freedom movement in the former princely
States. He was a member of the Provisional
Parliament 1950-52 and later on of this House
from 1952-56. He will be remembered in this
House as a person of fine qualities.

Diwan Chaman Lall, born in 1892, was
educated at Rawalpindi, Paris and Oxford and
was called to the Bar from the Middle Temple,
London. A well known Trade Unionist, he was
President of several service Trade Unions
(Railways, Posts, Telegraphs, etc.). He
suffered imprisonment thrice for participating
in the freedom movement. He was a member
of the Central Legislature from 1923 to 1931,
Punjab Legislative Assembly from 1936 to
1945 and was elected leader of the Congress
Party in the Punjab Legislative Assembly in
1945. He again became a member of the
Central Legislature in 1945 and then of the
Constituent Assembly in 1946. He served the
nation in. many capacities. He was a member
of several delegations and was our Ambas-
sador to Turkey. Though a Bar-at-Law, Diwan
Chaman Lall started his career as a journalist.
He founded the English Daily "The Nation",
Lahore. He was member of our House from
1952 to 1968. An able parliamentarian and a
forceful speaker, he took active part in the pro-
ceedings of the House. In his passing away,
the country has lost an ardent patriot.

We deeply mourn the passing away of
Sarvashri Lalji Pendse, Barkatullah Khan,
Dr. Tara Chand, Krishnakant Vyas and Diwan
Chaman Lall.
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for one minute] )
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(b) if so, 1¢ reasons—ehercfor;

(c) the hum'er of times the price &
petrol and petroleum broducts has been
raised during the last three years

(d) the pricc st which petrol is pur-
chused from abroad and spld in  the
country;, and .

() the monthiy*¢Bnsumption of petrol
in the country, the rate at which its ﬁe—l
mand has been increasing and the steps
tuken or proposed b be taken by Gowvt
ernment to meet the demand and bring
down prices of and petroleum pro-
ducts for ordinary consumers?

THE MINISTER OF PETROLEUM
AND CHEMICALS (SHRI D. K.
BOROOAH) : (a) Yes, Sir,

!

(b) To compensate oil refineries ope-
rating on imported crude, including pub-
lic sector refineries, for increases in prices
of crude oil and on account of increases
in Basic Excise Dutiecs on Motor Spirit
and Kerosene/Aviation Turbine Fuel

(¢c) Since 1-6-1970 the prices of vari-
ous bulk refined petrolenm products have
been increased four times due to increases
in crude oil prices.

| English transiation,

[12 NOV. 1973]
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to Questions

(d) Petrol (ie. Molor Spirit) is not
| imported. Only Naptha is  imporied.
| However, presently both the products ie.

Petrol and Naptha are in scarce supply
und thus not available for imports to the
requisite extent even at substantially en-
hanced prices.

te) Monthly overage consumption  of
‘Light Distillates ie. Petrol and Naptha
combined and their growth rate have

| been :

Yem Monthiy Per cent X
average variation
CONSUMpP-  over pre-
tion ‘000 vious year
M.T.

1971 28,50 415.6

1972 247 66 +8.4

1973 259 00 +4.8

(Jan./Aug.)

In view of the increasing foreign ex-
! change expenditure on this account

Ofgduction tn prices is possible and curbs
WoU the consumption of some of products
the \d be increasingly necessary, so that
Inputs. owsentinlly need~- TRk
sel Oil, Lich as Nauptha, High Speed Diex-
be available o Diesel Oil etc., continue 10
sustaining econOMicha extent required for

A stalement on the price and  suppey
position of cride oil is also laid on the
tuble of the House.

STATEMENT

The recent developments in the world
oil situation must have caused great con-
cern to the Hon'hle Members and, there-
fore, 1 am taking the first opportunity to
take this esteemed House into confidence.
There are two aspects of this  question
which have exercised uvs, the rise in world
prices, and the embargoes and cuts im-
posed by Arnb oil producing countrics.
I will deal with the latter, first,

The House is aware of the use of oil
by the Arab world as a deliberate act
to bring pressure on countries who have
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supported Israel and have been unfriendly
to the Arabs in their just struggle for
asserting their legitimate rights and libera-
ting their territory occupied by TIsraeli |
aggression. Hon'ble Members are equal-
ly aware of the firm and consistent sup-
port that India has given to the Arab
cuuse for the last 25 years; in the recent
armed conflict  we again stood by the
Arabs and our stand was widely acknow-
ledged in the Arab world. The ties of

[RAJYA SABHA]

confirming that there wnli vo
vil supplies to India i
as before. There have
notifications of oil euts
poris rrom other cou;

to Questions 8

world hnc reaflirng
fully reciprocate;
is and will be for

mutual friendship and co-operation bet- . "

ween India and the Arab countries are | Cultex and § .-u-kﬁr',
thus beyond question and are based on | intimalgd (o u otal uanblfty

principles which constitute some of the | reduct 10 substuntial cuts

guidelines of our foreign policy. Crlldj oil 3 _ the Arnb_on

in product] our question-

On 28th October, an American journal prﬂmng A *nne that even though

called the “Petroleum Intelligence Weekly™ ing, port . ‘otl into India  from
put out an item which gave a list of 9 ‘they i they are ﬁuportmg large quantities
countries which were exempted from oil | lrangfh the other Gulf countries for their
cuts imposed by Saudi Arbia. This frogfilistes :nd ciistomers in this region and
magazine is @ vehicle of technical und afgnat the overall avadubdny “will be strict-

topicul information on oil matters  and
as wide circulation in world oil cin:}n.
he oil company ESSO, which

hthch.

crude oil for its Bombay refinery

Saudi Arabia, about the same time

formed Government of the culs wi and |
according to them. had been impose CUtS oOn
pleading.feree wmajeure, notified At—roughly
imports by about 25 per - This news

55, tonnes per morsited to the world
D ewiderment in India|

~=v It seemed to categorise India as an
unfriendly country,

My distingushed collengue Sardar Swaran |
Singh addresse¢ a  communication  to
the Foreign  Affairs Minister  of Saudi
Arabia, und diplomatic enquiries were
made with other Arab  countries. The
response from the Arub countries  has
been most re-nssuring.  Their leaders ex-
pressed surprise at any such discriminatory
action against India. They have re-affirm-
ed their friendship with India and their
confidence in our policies. His Muajesty
the King of Saudi Arabia himself sent a
message to his Embassy in Delhi which
was communicated (o the Ministry  of
External Affairs on Friday, 9th November

[ |

y prorated ; tbcy have also stated  that
no part of the crode oil availability would
| be diverted to USA at the cost of Indin
and other countries. We have now re-
ceived intimation from Caltex that there
may be no cut as &hev may be able to
supply replacement crude il from other
sources 10 make good their overall avail-
ability.

As for Burmah-SH" .ney have stated
that any reduction n their overall avail-
ability would be strictly pro-rated, their
refineries in UK and Singapore would also
be subject to the same percentsge cut as
their refinery  in Indin and  that they
would do their best 1o avoid any cut.
There has been no reduction in crude oil
imports by Burmah-Shell so far. There
has also been no reduction in crode oil
imports from Iron for the Cochin Re-
finery under an existing contract with a
French company from the National
Iranian Oil Company for the Madras Re-
finery and in imports from Irag.

As for the oil prices, the subject has
been discussed in this House on a num-
ber of occasions. In the lust ihree years,
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the prices have more than trebled from
$1.28/bbl in 1970 to $3.86/bbl at pre-

sent. Consequently, the foreign exchange
requirements  have  steeply  increased
from Rs. 200 crores last year to just

under Rs. 500 crores in the current year.
Such large increases in foreign exchange
outgo on account of oil alone arc obviously
unacceptable. We have, therefore, to
adopt measures to  curb the consumption of
oil products for personal use.  The
measures that we have taken would un-
doubtedly cause some hardship, but the
country will have to put up with such
hardships if we have to ensure the con-
tinuing availability of naphta, high speed
diesel oil, light diesel oil, furnace oil etc.,
essentially needed economic inputs, by
way of fuels and feedstocks for ensuring
unimpeded economic growth. The deci-
sion that we took was not an easy one, but
we had no other alternative. We could
have rationed these products, but that
would have created many more problems.
Petrol, for instance, is not a basic necessity
and one does not normally ration
things which are not basic necessities.
Many of the States were opposed to it.
Besides we envisage the need for curbs in
the next 5 or 10 years and introduction
of rationing for such long periods
would seem undesirable. 1 hope people
owning personal vehicles will respond in
the right spirit and reduce consumption
drastically.  Every liter of petrol saved
will give us naptha which our fertiliser
factories will convert into urea. There is
a world-wide shortage of naptha and
unless we curb the consumption of petrol,
we will not be able to operate our fertiliser
plants to capacity. How-evei, if reduction
in the consumption of petrol does not
come about, we may reluctantly have
to enforce rationing. Many other countries
have already done so. We are also
trying to block th* loopholes in the
use of cars for official purposes and by
business houses.

we consulted the
and were told that
States  could not

As for kerosene,
State Governments
most of  the
introduce

rationing in smaller towns

33 RSS/73—2

and in rural

[12 NOV. 1973]

to Questions 10

areas without equating the price of kero-I
sene with  hi?h-speed diesel  oil, because
large quantities of kerosene which was;
cheaper than  high speed diesel oil by
about 20 paise per litre, were being
diverted for mixing with HSDO. The
extent of this diversion during the current
year has been estimated at 45 per cent
of the total kerosene sale, i.e. almost 1.8
million tonnes of kerosene. We do appre-
ciate the difficulties that would arise with the
increase  in kerosene oil prices and for
this reason we have made some adjustment
in. excise duty subsequent  to (he
price increase of 2nd  November, which
will reduce the burden on kerosene

consumers and incidentally on the HSDO
consumers as well.  For the first time, we
have created conditions for the free

availability of kerosene at controlled prices
throughout the country by eliminating the
incentive for its use in mixing vyith HSDO.
All the kerosene which was being mixed
with high speed diesel oil will now be
available for sale in the rural areas, until,
now, almost 70 per cent of kerosene was
consumed in big cities or mixed with HSDO
and not more than 30 per cent went into
the rural areas. We are now taking crash
measures for arranging its sale at the
maximum number of existing pumps —there
are already 11,000 pumps in the country
mostly serving smaller towns and the rural
areas.  This will be in addition to existing
sale channels. Reduction in the price of
HSDO will benefit the cultivators who
consume some 30 per centof the total
HSDO consumption. We have taken
steps to increase its production to ensure its
continuing free  availability. Its present
stocks are an all tim; high.

It would be appreciated that oil products
have to be priced broadly on the basis of the
price at which we are able to import crude oil.
At the same time, we have to mobilise
resources for the Fifth Five Year Plan. It
would not, therefore, be possible for us to
absorb increases in crude oil prices by
reducing excise duty. That apart, an ordinary
consumer would have little incentive for
economy unless he pays the true costs of the
energy. With further continuing
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increases in crude oil prices, we would have
to tackle this national problem as a challenge
to our capabilities. Besides curbs which will
have to be intensified, we will also have to
develop alternative sources of energy. A
comprehensive plan in this regard is being
finalised and put through on a crash basis.
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to Question 12

wfgAfaven Arm 3y A, gl SrAw
AT, FTEZ o A9, wife 3 Iy s mfa T
famr & fAm amwss &, a7 72
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TFES 77T 8 BS54 T Fi AT FAT 2, 736
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T gfftsT ardr 57T =39 (A7 § AveAr
77 F 330 woft &1 vw 97 Ao WiT oA mw
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FwH foran ag 7 A1 g 1 fang gwee e Frd
oY {a€ey T 9T B9 TR TR FT v
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[Many lion. Members Mood up]

MR. CHAIRMAN : I will request hon.
Members to show their hands.

SHRI BHUPESH GUPTA : We are ready
to show a flag even.

SHRI DWIJENDRALAL SEN

GUPTA : Itis better there should be a
discussion.

(Intel ruptions)

SHRI PITAMBER DAS : Rather than
spend time on questions and answers why
don't we straightway have a debate on this?
You might fix the time.

SHRI BHUPESH GUPTA : The Question
may be proceeded with but this is a matter
which should be debated on a proper motion.
Government itself should come forward with
a request to you for a debate. This is a very
serious situation through which we au
passing, and people are suffering.

MR. CHAIRMAN : I propose to go on
with the question because I would like to give
opportunity to as many Members as
possible.

SHRI PITAMBER DAS : later on we may
have a debate.

MR. CHAIRMAN : That we shall see later.
Mr. Yadav.

=t ATEEE W A P FUET
91 ¢ 5 fRw amzee sfufa ¥ f8y
W W OAoag wmoar o A ¥ omz
waw & gAs W oK1 o Ffemd wEr oz
o AN T W e w # & qe
TE 2\ ATIT W A9 1 FmE ger g,
az fax femrg & amd o€ 2, ¥ feem
¥ wmy WA TR g2t F aartw 100 da7
T M FT THAY BA 107 T omEr fTm
B mwT AT uF gam fvoamw o gmoae
¥ wAF AW ®AO6 AR ¥ ffAm 3 EE
far v 2o%mm WO w1 91 2 fF oW
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to Questions 18

G i G AL e C N T E e
FAM A ESE F O9E G@e §

E3)
ant £z 2 WP SAIT AGGOT AT TRV 7

fr 2w % &T9 A¥T S F 9w owEd gt

o4 AT IF F

SHRI D. K. BOROOAH : I am not

aware of what the Foreign Minister said in the
Consultative Committee because I was not
present theie but what he told me was that he
said that there was no difficulty about supply
but so far as the price rise is concerned, it is

inevitable because although supplies are
available the prices have increased.

=t Rgval gAW wea; 0 R w7

SHRT N, K. SHEJWALKAR : By how
much ? FFt o @i 27

SHRI D. K. BOROOAH : So far as the
question of supply is concerned, I think the
Foreign Minister w>s involved only about
some curtailment by Saudi Arabia. Now
Saudi Arabia has said that there is no cut on
their supplies. (Intelruptions) The hon.
Member re-fen ed only to the price of petrol.

off Ayt Az gEd am A &
AT & a4t ' oW’

SHRI D. K. BOROOAH : He said the
price of petrol has increased to Rs. 3. But in
Delhi the price is Rs. 2.78.

SHRI SHYAMIAL GUPTA : No; the
price in Delhi is Rs. 2.81.

SHRI D. K. BOROOAH : Rs. 2.78 is fixed
price in Delhi. I will come to that. But the
point is the hon. Member has not mentioned
that the price of diesel oil has been reduced.

=t swevat goE awy : e ¥ AR oy
AqF W T AH A Ao

SHRL D. K. BOROOAH ¢ So far &\ the
kerosene is concerned it has been increased
by 18 paise so that kerosene
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and diesel prices are more or less equalised
because 45 per cent of the kerosene is being
diverted to diesel. It is a known fact. It is
established by various studies that . . .
(Interruptions). It is not an argument; it is a
fact.

(Interruptions)
MR. CHAIRMAN : Order, please.

SHRI D. K. BOROOAH : The hon.
Member has been very much concerned
about the price of petrol.

SHRI I. P. YADAYV : Petrol and kerosene.

SHRI D. K. BOROOAH : 1 am coming to
that. So far as petrol is concerned

SHRI BHUPESH GUPTA : The hon.
Minister is repeatedly saying, "I am coming
to it", but he is not coming anywhere yet.

SHRI D. K. BAROOAH : There are only
5,80.000 cars in this country and a little less
than 50 per cent would be owned by the
Government. So, itis only . . .

DR. BHAI MAHAVIR : The Maruti car
will also come.

SHR! D. K. BOROOAH : If it will come,
it will come. (Interruptions) Today the
increase in the price of petrol touches only a
fringe of the population whereas .

(Interruptions)

DR. BHAI MAHAVIR : Taxis, scooters?

SHRI D. K. BOROOAH You are
thinking of Delhi.
(Interruptions)

SHRI BHUPESH GUPTA : On a point of
order. The Minister has said that the increase
in petrol price touches only a fringe of the
population. Has he considered the economic
implications of it? Has he worked them
out?

[RAJYA SABHA]

to Questions 20

SHRID. K. BOROOAH : Yes, we
have.

{Tnterraptions)

Wi W A T IRy R
afg, =7 & @ w gfg gad afeam
mizdy & fevm ¥ 3fz @y fewl odw
Fr Qg7 ug sUIERE AEr S
w1 ool w7 @ 2

MR. CHAIRMAN : Please sit down.

SHRI D. K. BOROOAH : Sir. when I
sai | that there are 5,80,000 cars in this
country, that certainly relates to a very
small percentage of the population of this
country.

SHRI KALYAN ROY : What about
rmbulances?

SHRI D. K. BOROOAH : T will come
to that.

SHRI MAN SINGH VARMA : What
about taxis'

(Interruptions)

SHRI LOKANATH MISRA : Sir, there
is so much of unrest in the Opposition
because on vital issues the Ministers get
away with all kinds of misstatements.
Kindly pull them up when they make a
mis-statement.

SHRI BHUPESH GUPTA : My im-
pression by listening to the reply is that he
has come to Parliament riding an ass.

MR. CHAIRMAN : Please sit down. Let
the Minister go on now.

SHRI BHUPESH GUPTA Did he come
to Parliament riding a donkey today?

(Interruptions)

MR. CHAIRMAN : Yes, ,-ltase con-
tinue, Mr. Minister.

SHRI D. K. BOROOAH : Sir, the prices
of petroleum products are related to the pi

ice of crude oil.  The price of
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crude oil on the 4th Febmary, 1973 was two
dollars and six cents pel barrel. Todav it is
three dollars and eighty-six cents per barrel

SHRIC D.PANDE : It has a minor
pait

SHRI D. k. BOROOAH : Not a minor
part. According to the principles accepted in
this House and by the Gov-einmt.nl, the
price of crude is reflected in the puce of
petroleum products

SHRI C. D. PANDE . On a point of
order, Sir.

MR CHAIRMAN : You will not allow
one question to be completed" No point of
older in this, please. I am not allowing the
point of oider Please sit down

SHRI C D PANDE : Sir, The Minis
ter >aid that the ciude prices created this
position 1 am saying, it is on'y a minor
part

MR CHAIRMAN This is no point of
oiaci  Please sit down

SHRI D. K BOROOAH . What I was
saying is that we have accepted' .

& SeEEAl AEw Ow" . AEY 8 §A7
#ifad w7 g fradar 9931 AR! & uE
a7 g afFw

SHRI D. K. BOROOAH : FAFT & |
The ptinciple that we have fo'lowed is veiy
simple Theie are certain kinds of petioleum
pioducts which are necessary for industrial
and agricultural development of this country
One of them is fuel oil The othei I' die-,e!
oil and another one is LDO These are
necessary to keep ihe wheels of mdustiy
moving and foi the development of
agriculture. Therefore, we have thought that
the price of these products should be

(Intci niption JM Sim DmjcnJ'alal
Sen Gupta)

[12 NOV. 1973]
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MR CHAIRMAN : Please sit down. Vou
have not allowed him to complete his
sentence.

st SeEed! TN UnEd . Wy drav Oy
frar gams a7 F e ¥ 46T qma g
uz T Afeh

SHRI D. K. BOROOAH : srawr g I Felrol
prices have been hiked foi one simple reason
We have to reduce the consumption of
petroleum products in the country like all the
other countries of the woild, because the
prices have gone so high that our foreign
exchange oil) foi purchase of crude has gone
up from Rs 200 crores per year to Rs. 500
crores this year Therefore, we have to
incicase the puce and also to reduce the
consumption as far as possible (Interrup-
tions) I know the problem is on what items,
on what products we will put the price hike
Diesel oil has been reduced .

SHRI D. K. BOROOA.H : I am not

«f TRl A T GTF-ATE 94T
st & AT 9r f5aem §Av A= g=ET
g1

ot wawfs . SF OF A9 AT OPT
AGE SAET FE T W AW ST aEy
oW R
participating in a general debate I am
leplymg to a question. So fai as kero
sene is concerned we have tdded 10
paise per litre because we v anted to
equalise the prices of kerosene «nd diesel
for the very simple reason that 45 per
cent of the kerosene that has been uti
lised in this country is adulterated with
diesel. That is an established fact That
has been found by different leports by
diffeient studies. Then we have foand
very interestingly that one-third of the
kerosene in this country is used not as
lighting fuel by the poor man but as
cooking fuel by the upper class and
midd'e class people In Bombay City
alone, in Gieater Bombay alone, the
consumption is (Interruption)
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o W WETE avEE o WO &9 § T4
Arfon

MR. CHAIRMAN
terrupt him.

SHRI D. K. BOROOAH The pur-
pose was that we must make kerosene
available to the people.  And if we can get
these 13 million tons—which  has been
adulterated  with  diesel—then this
kerosene would be available to the peo-
ple, to the wuual people. 1 come from a
rural area. My interest is mostly  for
the ruial people. So, this is answered.
Then, why I have to put the tax on petrol is
petrol is used for individual purposes and

Please do not in-

consumption of petrol  should be
reduced. There is another reason also.
We are shoit of naphtha. The price of

naphtha has gone up from $16 per ton to $60
now. In fact, we were buying at $50.  But
now ithas gone up to $60. We will be
short by 8 lakh tons next year. This year
we are short by 4 lakh tons.  This reduction
in petrol consumption due to price  hike
will give us 400,000 tons of naphtha.
(interruption) That is why we thought that for

curbing consumption of petrol a price
hike was necessary.  That is why it was
done.

ot SN OME OrEy S, B qRE
AT g% 41 AR WM oz UF g d0
=y At = @ fF B T oew fewr g
T ™ 9T WA fEAT i w3
ST C G L L
{Interruptions)

Al TSN HET AT : YW 9T A7 &
F oAt dwm g W owm qm o 8o
&g MR F Az 4Ty 9 A7 395 w77 7

st uwmfa: g@m am dfEE sEww
qf55 1

sl R FEI qRE : 3EIT A9m G
Tz AT et 2 R o Aoar F7 am wmeR
&7 &, dor 4t At ghrr 7 = o= 3
W%w:ﬁ%ﬁmm«raﬁmﬁ@nﬁf
saer ¢fF & R waifrr @ T o )
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FT4 &1 SAW gfr @ @ T a2
W WM AT TW ¥ ¥ & gl vE 8
THE B 2w 0 R wv A feeedt s vEn
a9 @t mafes ww e w1 oag A
g, 364 IWEET ATET B s
A AR FRW o W WA ¥ oArw
qrate T oarfH 0 F owiw @ oW 2,
v e oW fwr o@g o uwy L EY
¥ far 3f w1 fRTET | 99 g voar
T IF WA 9@E TT I FIA T VW

at =T rad Ao £
DR. M. R. VYAS ; On a point of
order
st erafa w3 Wy §fad
SHR! D. K. BOROOAH: | have ans-

wered this question earlier also.

oY AMTH IR TIT 4T AT A
¥t & ¥ e fay g 2

(Fmerrnptions)
SHRI D. K. BOROOAH : T have said
that tax on petrol has been  purposely
put there.

1 ATITET NG A F AGAE GGAT
z 5 =g e v we feen 2w g

T

st 29 ®FA HTAT - W TF ®OAT AT
&

it wrEedl wond avky : oY faernr (g
;Tnmgl

(Interruptions)

T gty : WA AE FX T AT

ot R gWE g 0 WW I T4
feamed )

ot mamfa : T wE T f3

Wt JATERE SR oTE ¢ wET 9ATT frar
17 777 ¢ & 0F saw aEnam 1w Wy
gfad & 2w mezm ¥ Aw Fy frAr 4me
g i i A Ad AR BET @1 v @
TF Oz WY IAF A AEN R R E
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DR. BHAI MAHAVIR : I wish only to
submit on his behalf that he has been asking
for the tax component and the cost of
materials in the total price of kerosene and
petrol. Let him give those figures.

MR. CHAIRMAN : Have you not ghen
this? Kindly give it.

SHRI D. K. BOROOAH : The present
increase
SHRI D. K. BOROOAH : 1 have got with
(Inrerruptions)

(%A At aedl § 58 g9 av)

SIS TR U RS- O B

# s frAa @ o7y

me the present tax component of the increase.
The increase has been 1.12. Here, one is the
additional excise duty and .12 is the price of
crude or increase due to the price of crude. So
far as tax component is concerned, I do not
have the figures with me.

AR IS AR ¢ A, o qave
T AATT $H 21 99 WEA wFAT 9F 4H
T OE L WW AT A7 FWA 4gvr w1 Aa
3 A AT AW WA wewT AR §
afz WY T ¥ T AT w1 AE-EE wa
A7 &7 2 AAT A AT AT G T

£ifam

(Interruptions)

wtaaala - oarEa & owmE gy g
a farar &

o W qEnR AmS  AATT AT
i qIT AT FT
ot waafa ;g3 F AT W Rraw 2

SHRI I». K. BORQOAH : Sir, 1 will
get figures later,

[12 NOV. 1973]

to Questions 26

s el wdvr gRY ;37 9N A
fafez £+ gAmrom & W 2 & oarw
FTE |
MR. CHAIRMAN : Please sit down.

Yes, Mr. Lokanath Misra, 1 hrive called
you.

SHRI LOKANATH MISRA : Sir .
(Interruptions)

SHRI D. K. BOROOAH : Sir, T will
make the information available to the
House later.

MR. CHAIRMAN : All right, You place
it on the Table of the House. Yes, Mr.
Lokanath Misra.

SHRI LOKANATH MISRA : Sir, may [
know .

(Interruptions)

SHRI SALIL KUMAR GANGULI : A

very knowledgeable Minister, Sir.

=t sorreal WA uvEE c omg o femr
fast wtwar 1 W AfeT

(Inrerruptions)

=it wwnafa: wrg $f57
st AWIERE ATZ A1 ;WG ITHT AEE
I AAE EA R AVRT WRI Z )

MR. CHAIRMAN : Please sit dow

Mr, Yadav,
il wEwl vAR e gw WAy § fE
qz fage & @ FUE W OE )
MR. CHAIRMAN : Please sit dow
Mr. Kesri... (farerruptions) Please s

dow, Mr. Yadav. You are interrupting
much,

ot wTERl M gER - WL 93T
qTT A1 5AT § WA AAAT 6T

MR. CHAIRMAN : Please sit dov
Mr. Yadav. Yes, Mr. Lokanath Misra,
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SHRI FOKANATH MISRA Sn, toe
honourable Minister very much emphasised

MR CHAIRMAN Now we have taken
half an-hour

SHRI LOKANATH MISRA Sir, the
entire House is upset and, therefore, half-an
houi is not very much

MR CHAIRMAN  All right

SHRI IOKANATH MISRA Sir, the
honourable Mimstei very much emphasised
the great reduction that he has been pKised
to give m the case of diesel May I know
what the price of diesel was m the month of
January this year and what the present price
is after the reduction” rhis is number one My
second question is this What is the cost per
hue of crude oil which we have purchased
form the We t Asian countries9 What is the
price pei htn ' Then I come to the thud

question

SHRI KAIT MUKHIRJLI ~ Too mm
questions

SHRI LOKANATH MISRA  Sir, I cau
tion you (Interruptions Sir

|

caution you that the Opposition will lose
faith in democracy and the demociatic in-
stitutions if this goes on

(Interruptions)
MR CHAIRMAN Mr Kesri rLase it down

SHRI LOKANATH MISRA Sir, I aution
you and the Leader of the House hrough
you that the Opposition would 3se fji'n in
di_mociacy and the democatic nstitutiois if
this thing goes on Ivppen-ig

{Intei rupttons) MR
CHAIRMAN. All right

SHPI IOKANATH MISRA Sir my
trd q csUon is this

[RAJYA SABHA]
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S MR CHAIRMAN You see, there are
I other Members also

SHRI LOKANATH MISRA But I have
been interrupted also and I am not asking any
irrelevant questions My third question is
whether the honourable Minister does not
believe in the principle that there I cannot be
any taxation without represent i tion Before
be brought forward a Bill in Parliament by
way of a Supplemertary Budget or something
like that, how did he enhance the excise duty
without the sanction of the Parliament”

MR CHAIRMAN All right
Think you

SHRT D K BOROOAH  Sir

SHRI SARDAR AMI AD ALI Three
questions he has asked

MR CHAIRMAN Mr Amjad Ah it is not
necessary to interrupt, because youi
Minister will be interrupted

SHRI D K BAROOAH Sir, the hrst
question is about the price of High Sr>eed
Diesel It was 80 P per litre

SHRIJ P YADAV In January"

SHRI D K BAROOAH Sa, I do not hive
information month by month But the sale
price

(Interruptions)

MR CHAIRMAN Kindly let lira finish
If there is anything I will call you

SHRI D K BAROOAH The obtaining
sale price which has been more or less for a
month or two is the same It h s been 0 80
rupee or 89 P and it has bpen reduod bv 4 P
and the nilin" rnce the price for Delhi, is 85
P per litre Hus is the price of HSD

Then, regarding the second question, it is
an arithmetical question The price of crude
per tonne we know Now, to ton vert it into
a litre is an arithmetical exei cise which is
at present beyond me I am not very good
in arithmetic But I
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will do it for him. I shall take some time for
that. But the price per barrel is known and also
its relationship to the litre is known. Anybody
can work it out. An>-way, I will get it done.

SHRI LOKANATH MISRA:
about my third question?

SHRT D. K. BOROOAH : What was your
third question?

What

SHRI LOKANATH MISRA: He is hy- ing
to ignore it. My third question was whether he
does not believe in the democratic principle of
'No taxation without representation'. He has
ignored the Pailia-ment when he levied a tax
and excise duty on petrol.

SHRI D. K. BOROOAH : That was done
by an Ordinance, and that Ordinance by the
H'ic ncc Ministry is bc'rig laid befoii. the
House this morning

(Intel ruptiorv,)

SHRI CHANDRA SHEKHAR: I would
like to seek a clarification fiom the Minister. |
am a' little confused. Does he mean that
diesel prices have gone down today in
comparison to January? He sa; s that the price
has come down to 85 paise from 89 paise. Is
it his contention that the pi ices have gone
down? I think factually it is not correct.

MR. CHAIRMAN: If you wish to add
anything, you may

SHRI CHANDRA SHEKHAR: Mr. Misra
asked what was the price in Januaiy. He
meant that after the increase the prices have
gone up. The Minister's contention is that it is
going down.

MR. CHAIRMAN: Do you wish to add
anything"

SHRI D. K. BOROOAH . Certainly. He
asked what was the price in Tanuary last |
said that I did not have the information. But
on the dav the decision was taken, the price
of HSD was 89 paise. And now

[12 NOV. 1973]
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there has been a reduction of 4 paise.
Therefore, after this price change it should
sell at 85 paise per litre, in Delhi.

MR. CHAIRMAN: Mr. K. C. Panda.

SHRI K. C. PANDA: Sir, the statement
made by the Minister more or less meets the
political needs rather than meeting the needs
of consumers at large. I am reading from the
statement. . .

MR. CHAIRMAN: Kindly put your
question, because there are other Members
also.

SHRI K. C. PANDA: I quote from the last
paragraph—S:

"At the same time, we have to mobilise
resources for the Fifth Five Year Plan. It
would not, therefore, be possible for us to
absorb increases m crude oil prices by
reducing excise duty. That apart, an ordinary
consumer would have little incentive for
economy unless he pays the tine costs of the
tneity ."

MR. CHAIRMAN: What is your question?

SHRI K. C. PANDA: I am cominp to that.
This is a very vital question. Does the Minister
know that the ordinary consumers at large in
this country are affected by this price rise? The
prices of consumer are rising. Is he actually
financing the 5th Five Year Plan by extracting
this money from the consumers by force or
whether he is going to reduce prices so that the
poor man will be benefited0

SHRI D. K. BOROOAH: Sir, there is
nothing wrong in this principle that the price of
crude oil will have to be reflected in the
petroleum price and that price wll have to be
borne by the consumers. It is a fact of life.
Secondly, Sir, we should also certainly
mobilize resources for the next Plan and there
is nothing wrong ir that either.

SHRI CHANDRAMOULI  JAGARIA
MUDI: The Minister has said that tin cost of
imported crude has risen ficm 2Ci



31 Oral Answers

crores to 500 crores. Does the Minister think
that by this heavy levy of excise duty, the cost
of the foreign exchange amount involved in
the import of crude will be reduced?

SHRI D. K. BOROOAH: Would you
mind repeating the question?

SHRI CHANDRAMOULI JAGAR1 MUDI:
The Minister has said that ihe cost of import of
crude has risen from 200 crores to 500 crores
of rupees. Does ihe Minister feel that on
account of the levy I imposed on the petroleum
products, ihe foreign exchange for the import
of crude will be reduced?

SHRI D. K. BOROOAH : Yes, Sir. It will
be reduced because our purpose is to reduce
the consumption of petrol by price hike. If
petroleum consumption is reduced, then the
foreign exchange will be saved to that extent.

SHRI CHANDRAMOULI JAGARLA-
MUDI: Are you thinking in terms of reducing
the import of crude?

SHRI D. K. BOROOAH: We are not
thinking about reducing the import of crude at
present. We are trying to reduce the increased
consumption so far as petrol is concerned
because we want to convert part of that
reduction into naptha which is necessary for
fertilisers.

SHRI DEBANANDA AMAT: While
announcing this year's budget, the hon.
Finance Minister informed that there will be
no further increase in the prices of petrol and
kerosene oil. I come from a rural area. There is
an increase of 8 paise for a litre of kerosene oil
and 20 paise have been added as excise duty.
Due to this steep rise, the people are suffering
I would like to know from the Minister
whether the Government is thinking in terms
of reducing the cost of kerosene oil just to
implement their 'Garibi Hatao' programme.

SHRI D. K. BOROOAH: I can appre-
ciate his point of view. He comes from j

[RAJYA SABHA]
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a rural area and so do I. The problem has been
the non-availability of kerosene oil because
one-third of it was diverted to diesel, one-third
was used in the urban areas and only one-third
of the entire kerosene production was available
for the rural areas. With the stoppage of this
diversion Io diesel, 1.5 million tonnes of
kerosene will be available for the rural areas
now. Then, the price increase has not been 28
paise, as he said. The price increase is only 18
paise per litre. The excise duty was 20 paise
when it was first announced. Later on, it was
reduced Io 10 paise. This was done in order to
equalise the price of diesel and kerosene.

SHRI M. K. MOHTA: The hon. Minister
has made a biased statement indicating that the
curbs wiH have to be intensified and we will
have to develop alternative sources of supply.
May I ask the hon. Minister what specific
steps have been taken by the Government to
intensify these curbs on consumption in the
Government departments and the public sector
concerns?

SHRI D. K. BOROOAH: This question is
being considered by the Finance Ministry. In
the meanwhile, we have decided to freeze the
petrol budget at the old level. Therefore, the
quantum of petrol consumed would be less.

SHRI M. K. MOHTA: T asked as to what
steps have been taken by the Government to
impose these curbs particularly amongst the
Government departments, lust saying that it
will come about is not sufficient.

SHRI D. K. BOROOAH: This is exactly
what I told the House. The details are being
considered by the Finance Ministry. It will
take some time before we can decide what
detailed steps we can take. In the meanwhile,
we have frozen the petrol budget. So at the
present frozen level, the quantity of petrol that
they will use will certainly be less because the
price is up.
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SHRT SHYAMLAL GUPTA: How
much amount has so far been spent on oil
exploration and what is the result thereof?
To what extent the demand of oil Ls being
met from internal sources and by what lime-
will we be achieving self-sufficiency in oil?
And are you going to ration petrol?

SHRI D. K. BOROOAH: I suppose the
question is about exploration. So far as
the exploration is concerned, as you know, we
are now producing about 8 million
tonnes in this country, and the consumption is
22 million tonnes. It has gone up to 22
million tonnes. And if it is allowed to
continue as it is, it will go up to 40 or 43
million tonnes by 1978. Therefore, j we have
certainly to increase our production in our
own country. And the best estimates
worked out by the experti~ Soviet
experts and our experts—are that in the
next five years we will be able to produce 4
million tonnes more in this country
because we must know that oursin  not
an oil-rich country as other I
countries are. Secondly, off-shore drilling
is being started and perhaps it will be
expanded on a fairly large scale. We are also
starting exploration in Iraq in December.
And then we are also negotiating with the
Government of Algeria for a location, which
they have indicated that they are going
to consider sympathetically.  These arc the
steps that we are taking. And in the
meanwhile, we are buying new rigs for deep
drilling. Drilling in this country is much

deeper than in the neighbouring
countries of the Middle East.  So, we arc
going in for deep-drilling rigs. We have
already ordered them from the Soviet
Union and also other countries. As soon as

we get them, we will intensify our search j for
oil in our own country.

MR. CHAIRMAN: Shri Suraj Prasad,

SHRI S. S. MARISWAMY : Sir, nobody
from this side has been called. I want to put
only one-line question.

MR. CHAIRMAN: No, no Please, -il
down.

[12 NOV. 1973]
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SHRI SHYAMLAL GUPTA: What about
rationing?

SHRI D. K. BOROOAH: Sir, the obvious
answer is that when the supply is smaller
than the demand, for what is known as an
egalitarian distribution, it is necessary that
there should be ration; it is an obvious
answer. But we consulted the States because
the main responsibility for rationing falls on
the States. And the majority of the States,
particularly tlie States which are bigger and
where there are a large number of cars said
that they are not in a position to handle the
problem of rationing. Therefore, the only
answer is that you can reduce the
consumption by a price hike.

SHRI KRISHAN KANT: May I know
from the hon. Minister whether the decision
about price hike has been taken by the whole
Cabinet? I hope he will reply on behalf of the
whole Cabinet. He has said that 50 to 60 per
cent of transport is with the Government and
the Public Sector and 25 per cent is with the
corporate sector. It means that you are taking
money by additional surcharge from one
Department of the Government to the other.
And you are losing the Company amount.
According to you, it is only marginal. But it
affects the common man. So, it means that
this whole game of exercise is a fraud on the
economy of this countiy. Have you tried to
analyse this? May 1 know from the hon.
Minister whether they have taken a policy
decision that in the Fifth Five-Year Plan they
provide Rs. 280 crores as loans for vehicles
to be given to the Government servants? If
so, are they going to squash it? I want to
know whether the Government has taken any
decision or not about this.

Lastly, Sir, the hon. Minister says that they
are trying to plug the loop-holes. Is it a fact
or not that yesterday many Ministers and
Deputy Ministers came to a meeting in big
cars? This is how you are going to plug the
loop-holes. Instructions have been given to
the Ministers and Deputy Ministers not to
use big cars. So, it is
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an exercise in futility. You do not know
what you are doing. The economy is going
backward. How do you justify the whole
thing?

(Interruption)

SHRI D. K. BOROOAH: I have a mall
car. The hon. Member has misunderstood
the purpose ... (Interruption) ...I have got an
Ambassador car.

SHRI BHUPESH GUPTA: I thought you
have a small car pulled by a donkey.

SHRI D. K. BOROOAH: An Ambassador
car is as good as a small car. He has
misunderstood the purpose of this price hike.
The purpose of this price hike was to reduce
consumption of petrol whether by
Government agencies or by individuals. As a
matter of fact, it is too early to say what the
result is going to be, but we have got
information from different parts, from our
sources, that there has already been a
reduction in the consumption of petrol and
that shows that the purpose of price hike is
served.

Secondly, he asked what measures we
have taken. As I said earlier, perhaps he nas
not listening . . .

SHRI KRISHAN KANT: I was listening
fully.

SHRI D. K. BOROOAH: Well, I am not
quite sure. We are already considering this
problem of how to reduce consumption of
petrol by Government agencies. The first
step has been to freeze it at the present level.
The Finance Ministry and my Ministry had a
meeting and in a day or two we will finalise
the measures.

Thirdly, he said whether fraud is per-
petrated. I do not see fraud anywhere
because, if a measure serves the purpose for
which it is meant it is not a fraud at all. In
this case there is no question of fraud.
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So far as cars are concerned, you cannot
change cars overnight. I am sure. Sir, the
question is not of using big cars pr small
cars; the question is of using petrol. The
quantum of petrol available whether to a big
car or a small car in the Ministry is the same.
Suppose a Minister has a larger car, it would
be the same as that of a Minister like me
who has only a medium-sized car. There are
other Ministers who have smaller cars also.

SHRI KRISHAN KANT: He has told me
that I have not heard. Has he replied to the
question whether the Cabinet has decided1
that in the Fifth Plan, the amount of Rs. 280
crores for loans to Government servants for
the purchase of cars is not going to be there
? Another thing. He said ...

MR. CHAIRMAN : Now ...

SHRI KRISHAN KANT: He said I have
not heard.

MR. CHAIRMAN : Now. . .
fInterruption by Shri Sitaram Kesri)

SHRI KRISHAN KANT: Mr. Kesri
might be having money to spend on a car or
on pertrol.

MR. CHAIRMAN : Mr. Kesri, please sit
down.

SHRI KRISHAN KANT : 1 asked him
whether the decision taken was a Cabinet
decision or not. Then I asked whether he
was having an integrated policy on the
whole thing or not and, if an integrated view
was taken of use of cars, manufacture of
cars, giving of loans for the purchase of cars,
whether they have taken any decision in the
Fifth Plan on this.

MR. CHAIRMAN: Now, Mr. Krishan
Kant, you have put your question. Please Bit
down now.
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SHRI SARDAR AMJAD ALI : Sir, I am
on a point of order. May I submit very
humbly that I as a Member of ibis hon.
House do equally share the right which is
being shared by some other Member ? I must
say that this right is not denied to me but
when such a right is being given to some
hon. Member certain very irrelevant
questions are being put in connection with
this.

SHRI KRISHAN KANT : It ia not for
hirn to say...

MR. CHAIRMAN : Will you please put
the question ?

SHRI. KRISHAN KANT : I asked him
whether the decision has been taken in the
Cabinet. You have put excise duty of Re. 1/-
on petrol so as to reduce consumption. Eighty
per cent of the proceeds of this duty is going
to come from the Covernment coffers
because 80 per cent of the fleet is in the
Government sector and public sector.
Seventyfive to eighty per cent of the vehicles
are being used at Government cost which
means you are taking money from one side
and giving it to the other side. How is this
going to serve the economy ?

MR. CHAIRMAN : That is all right ; now
you sit down.

SHRI D. K. BOROOAH : That is not the
purpose of this excise. As I said earlier—and
I would repeat it again— the purpose was to
reduce consumption of petrol and we hope
that we are going to succeed in that.

SHRI KRISHAN KANT: Reduction by
whom ?

SHRI D. K. BOROOAH : Does not matter
by whom. The purpose is to see that the total
consumption of petrol is reduced and that
which is made available used for naphtha.

The other question raised by Mr. Krishan
Kant relates to the consequential measures
for the implementation of this scheme. All
the problems he has posed
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are certainly relevant and as I said earlier my
Ministry and .the Finance Ministry are
looking into them. If the petrol consumption
is reduced there is no point in increasing the
number of cars. If petrol is not available there
is no point in going in for more cars.

SHRI BHUPESH GUPTA : The -mull car
project should stop.

SHRI D. K. BOROOAH : Sir, I would tell
Mr. Krishan Kant if only he were a little less
vehement it would have been easier for us to
understand these very relevant questions put
by him.

SHRI THILLAI VILLALAN : 1 would
like to know from the hon. Minister if the
purpose of increasing the price of petrol is
only to reduce consumption of petrol and if
that is so I want to know whether the
Government is considering fixing a specific
quota or quantity of petrol which shall be
available at the old rate and any purchases
above this shall be at the higher rate. Is the
Government considering such a step for
reducing the consumption of petrol ?

SHRI D. K. BOROOAH : Sir, this
question was considered at a meeting ol' the
State Chief Secretaries and they thought that
either there should be clear-cut rationing or a
price hike and any other via media remedy
would be only creating complications and the
burden of administrative difficulties would
be too much.

SHRI MAHAVIR TYAGI : I want to
know why the Government resorted to a levy
of excise duty by means of an ordinance
when  Parliament had already been
summoned. Once the summons are issuet
Parliament is deemed to be in session anc
such levy by ordinance should not have been
resorted to. I want to know whj this was done
like this when Parliamen has already been
summoned.

SHRI D. K. BOROOAH : It was a ven
urgent matter and secondly I am sun that
whatever has been done has been doni in
accordance with the laws of the land
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SHRI MAHAVIR TYAGI: No.

SHRI D. K. BOROOAH : That can be
tested when the ordinance comes before the
House.

SHRI MAHAVIR TYAGI: The con-
vention is that an ordinance should not be
issued when Parliament has already been
summoned.

SHRI1 D. K. BOROOAH : That can be
soiled out when the ordinance conies before
the House. The hon. Member has got the
right to criticise it and if necessary to reject
it.

SHR1 HHUPESH GUPTA : In view of
the oil crisis 1 want to ask the Government
whelher the Government is now considering
the advisability of nationalising oil and also
putting a slop to the so-called small car
project in order to reduce consumption by
the affluent people. And top most priority
should be given to public transport.

SHRI D. K. BOROOAH : Sir. there is no
proposal for nationalising oil refineries al
present.

SHRI BHUPF.SH GUPTA : Sir, on a
point of order. What about the small car
project ?

SHRI D. K. BOROOAH : I shall come to
that. 1 cannot answer all the questions
simultaneously. So far as the small car
project is concerned it should be referred io
the appropriate Ministry.

MR. CHAIRMAN : Question Hour is
over.

WRIITEN ANSWERS TO QUESTIONS

Vacant seats In Rajya Sabha

*2. SHRJ] MAHAVIR TYAGI: Will the
Minister of LAW, JUSTICE AND COM-
PANY AFFAIRS be pleased to state:

Ca) the number of seats in Rajya Sabha I
that fell vacant since April, 1970;
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fb) the dates on which each seat fell

vacant;

(c) the dates on which bye-elections for
these scats were held; and

(d) the number of seats which have not
yet been filled up and the reasons therefor?

THE MINISTER OF LAW, JUSTICE
AND COMPANY AFFAIRS (SHRI H. R.
GOKHALE): (a) 27.

(b) and (c) A statement containing the re-
quisite information is attached. [See Ap-
pendix LXXXVI, Annexure No. I].

(d) One seat from the State of Uttar
Pradesh has not yet been filled. A pro-
gramme for holding the bye-election on 8th
December, 1973, has, however, been ap-
proved by the Election Commission.

As regards the reason for delay, it may be
mentioned that a programme was approved
by the Election Commission earlier for
holding the poll on the Ilith May, 1973.
Subsequently, a representation vas received
from Shri Madhav Ki. Tripathi. Member,
Uttar Pradesh Legislative Assembly and the
Leader of the Bharatiya Jana Sangh requested
the Commission that due to that party's
annual session at Auyodhya, on llth, 12th and
13th May, 1973, the Commission might
postpone the proposed poll for the bye-
election. The Commission acceded fo the
request and as a result the Poll had to be
postponed for want of a date suitable to all
concerned.

"3[Tnui\f erred to the
November 1973].
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ESSO's proposal for equity participation

*4, SHRI SHYAM LAL GUPTA: SHRI
SITARAM KESRI : SHRI SANDA
NARAYANAPPA: SHRIN. R.
CHOUDHURY: SHRI K. B.
CHETTRI: SHRI SARDAR AMJAD
ALI: SHRI HARESH DEO
MALAVIYA :



